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9:?en Court. 

IN '!HE CEN'IRAL AIMJNlS'IRATlVE 'IRIBWAL, ALLAHABAD BENCH, 

AlLAHABAD• 
•••• 

Or 1g1naJ. Application No. 621 of 1995 

this the 16th day of MCJ¥ 1 2002. 
' 

HON 1 BLE MR • S • DAYAL, M!:MBm (A) 
HCN 1 BLE MR• RAFIQ Ur:DlN, M~Bm(J) 

An '!rudh s ingh, S/o sri Ram Lal s ingh, P/o 463/360-D/1, 

sulen sarai, Allahabad. 

~plfcant. 

By liivocate : Sri R.s. I<Ushwaha. 

VerSls. 

1• Union of India through Ministry of Teleccmnun1cation, 

New Delhi. 

2· The Dire:: tor GEmeral, Deparbnent of Telecan., sarx::har , 

Bhawan, New Delh 1. 

3. The Chief General Manager, Telecom. DEpartment, u.p. 

C ire l e , Lu::know. 

4. Telecan District Manager, Allahabad. 

By Advocate : sri Amit Sthalekar. 

0 R ·D E R (GRAE.) 

BY KN fBLE MR. ·S• ,DAYAL, MPMBlR(A) 

, 

Resporrlents. 

This cpplfcat1on has been filed for setting aside the 

orders dated 16. 8.9 4 am 6. 5.9 4 and d h-e:::tions U> the 
. 

respondents to treat the app licant on the promotional post 

w.e. f. 1•6.1974 on the post of 20% L.s.G. Clerk grade 1n 

the scale of Rs. 425-640 and w.e. f. 24.10.1990 on the post 

of 10% B.R.c. sohene and against 10% post in the ~ale of 

Rs. 2000-3200 with arrears of salaey on the ptomotional post. 
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The case of the applicant ls that he was appointed 

on the post of T~e SCAle Clerk 1n tba grade of Rs • . 260~4SO/.:. 

and on 3. 3.Jsa he was reg1lar ised, whUe one Mr. T. N. 

Cha'blrvool was appo1nted as Time Scale Clerk en 25 .• '9.67, 

his services were r9(Jllar ised in the year 1961• It is 

claimed that sri T.N. Chaturvedi was promoted under 20% 

LSG Clerk Grade in the scale of Rs. 42S.:.640 w.e.f. 1•6•1974, 

W1 Ue the ~pl fc ant was promoted only on 29.6.19 83. He claims 

to be sen !or to S/Sr i Ram s ingh Verma, Br ij Behar i Lal, 

M.L. Gupta and T.N. Chatorvedi. The nane of the appl1cant 

stands at sl. no. 313 in the gradation list, mile others 

are sl. nos. 322, 327, 331 and 333 resp~tively in the same 

list. siroe sri T.N. Olaturvedi ha:l been pranoted under 

20% LSG Clerk Grade in the pay-scale of Rse 425-640/- on 

1•6.1974, the other three persons filed O.A. no. 226/92 and 

498/9 2 before the Iucknow Berch of the Triblnal and the sa!rl 

officials ware allowed to be pranoted under the d ir~tions 

of the Tril::mlal under 20" L.s.G. Clerk Grade w.e.f. 1.6.1974 

and under a.c.R. scheme against 10% in the scale of ~ ..... 

Rs. 2000.:.3200/- w. e. f. 24e10e90e 'lbe applicant filed a 

representation pursuant to the order of p~motton dated 

2. 12•9 3 on 16. 5.199 ~ but all in vain. 

3. We have heard Sri AAdt Sthalekar, learned counsel 

for the respondents, since none has appeared on behalf 

of the applicant today. 

4. we find from the SUpplementary counter that the 

department of Telecom. had since accepted the principle 

laid down by the principal Bench in the case of snt. 

Santosh Kapur & others by means of the judgment dated 

7.7.92. which has been upheld by the Hon•ble supreme Court 

by means of the judgment dated 9. 9. 93. '!he respondents have L 
'"'-'- ~p..,' J 

__ stated that the applicant is entitled to the benefit under~ 
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. dispensation. • 

. . 
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s. 'Ihe applicant alongwith his affidavit has filed a 

letter of A.G.M. Telecom (Admn.), Allahabad addressed to 

AeGeM. (Admn.). C.G.M.T. (Eas~). U.P. Circle. LUCknow. 

in which the respondents have proposed to consider sri 

Anirudh Singh for the benefit under 10% a.c.R. scheme 

on notional basis w. e .£. 21.9.94 on the basis of the 

seniority of the applicant over sri R.N. Srivastava, 'lbus, 

the applicant is entitled to be considered for promotion 

to the post of L.s.G. Clerk Grade against 20% quota and 

for promotion under B. c.R. SCheme in the scale of 

Rs.2000-3200 subsequent to the date on which his junior 

has been given the promotion. 

6. The respondents are directed to consider the case 

of the applicant for promotion to L. s.G. Clerk Grade as well 

as under BCR scheme in the light of the above facts within 

a period of three months from the date of receipt of 

copy of this order. The a pplicant shall be entitled for 

the financial benefit w.e.f. the date of filing of this 

o.A. He shall also be entitled to the benefit of seniority 

and the benefit consequent to determination of seniority 
w;~ ~~ell.. t{,­

on the basis of date of promotion of his junior )..t.o whom 

his case has b een considered for promotion. NO costs. 

GIRISH/-

,~ ~v- ·'\.1", ~- . 
MEMBER(J) rvtEMBER (A) 
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